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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND

POWER (SHRI SIDDHESHWAR
PRASAD) : () Cheif Engineering of the
Ceotral Water and Power Commission has

been asked to make, as early as possible,
an inspection of the area subject to ero-
sion along the Ghagra River, along with
the State Chief Engineer with a view to
assess the extent of the problem and consi-
der the measures that may be economically
feasible.

(b) Not yet.

(c) Does not arise.

(d) The joint inspection is proposed
to be done in the near future.
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West Bengal’s Demand for Assistance
for Flood Control

*466 DR. RANEN SEN : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether the West Bengal Govern-
ment have asked the Centre for financial
assistance to the tune of Rs. | crore for
repair  work in the flood control projects
damaged in the recent floods in Midnapur
and Hoogly ; and

(b) if so, the decision taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : (a) Yes, Sir.

(b) The financial ussistance being pro-
vided to the Stat» Government covers this
item of expenditure also.

Raids on Offices of Shri Guiab Singh, Jain,
Advocate, Hissar

*467. SHRI KANWAR LAL GUPTA:
SHRI SURAJ BHAN :
Will the Minister of FINANCE be

pleased to state :

(a) whether it is a fact that the offices
of Shri Gulab Singh Jain, Advocate, and
his associates situated at Hissar and other
places were raided by the Income-tax
Department the last six years ;

(b) whether it is also a fact that he
used to prepare bogus account books,
create bogus firms and used to forge the
documents ;

(c) if 80, the findings of the investiga-
tions made by the Department against Shri
Jain and how much concealed income was
detected and what was its effect :

(d) whether it is further a fact that
complele immunity was granted to him
under Section 291 of Income Tax Act and





